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Expansion of Bhilai and Bokaro Steel
Plants without Soviet Cooperation
*78. SHRIMATI PARVATHI

KRISHNAN:
SHRI M. N. GOVINDAN
NAIR:

Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether Government have de-
cided not to have Soviet co-operation
for the further expansion of Bhilai and
Bokaro Steel Plants;

(b) if so, the reasong thereof; and

(e) whether Government intend to
have technical co-operation for the ex-
pansion of these two Plants from
abroad?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):

(a) No, Sir.
(b).Does not arise.

(¢) Government has decided to
be fully self reliant in the field of
steel technology. Only if unavo:ida-
ble, Government may consider hav-
ing foreign technical co-operation.

Measures to check Population
Explosion

*79. SHRI SHAMBHU NATH
CHATURVEDI:
SHR] NIHAR LASKAR:

Will the Minister of HEALTH
AND FAMILY WELFARE bpe plea-
sed to state the measures Govern-
ment have taken or propose to take
to check and control populatiop ex-
plosion in the country, short of
compulsory sterilization of eligible
couples?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
RAJ NARAIN): The Government

of India have reviewed the imple-
mentation of the Family Welfare
Programme, specially in the light of
the declared policy of the present
Government to pursue the program-
me on a wholly voluntary basis.

Family Planning will be pursued
vigorously and as an integral part
of a comprehensive policy covering
Education, Health, Maternity and
Chilg Care, Family Welfare
Women’s righty and nutrition. The
approach will be educationa] =@nd
wholly voluntary, but there will be
no slacking of our efforts in the
direction of achieving a reducticn in
the birth rate from the present level
to a level of 30 per thousand by
1979 and 25 per thousand by 1984.
All methods of contraception  will
be made available freely and people
will be encouraged to wadopt the
method of their choice. Integration
of Family Welfare Programme with
Maternity and Child Health Sche-
mes and Rural Health Schemes will
be achieved for furthering volun-
tary acceptance of the small Family
Norm. Involvement of voluntary
organisations, Public Opinion Leaders
and Local Bodies will be actively
sought.

The revised approach to the
Family Welfare Programme hag alsoc
been discussed with the State Health
Ministers @t a Conference on
28-4-1977 and the Statement sutlin-
ing the new approach is laid on the
Table of the Sabha. [Placed in library.
See No. LT-361/77].

Scrapping of Payment of pension te
former M.Ps.

*380. PROF. P, G. MAVALANKAR:
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state:

(a) whether Government propose to
bring forward in the current Budget
Session the legislation scrapping the
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provision of payment of pension to
former Members of Parliament; and

(b) if so, the salient features there-
of?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND
LABOUR (SHRI RAVINDRA
VARMA): (a) and (b). Representa-
tions have been received both for
repealing the provisions regarding
the granting of pension to ex-Mem-
bers of Parliament and for liberal-
ising them. The whole questiun is
under consideration.

Construction of P & T Building
at Sewagram

569. SHRI SANTOSHRAO GODE:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether a foundation stone of
a Posts and Telegraphs Building was
laid by his predecessor Shri Bahu-
guna at Sewagram:

(b) if so, the date of laying the
foundation gtone;

(c) the time by which the building
will be completed; and

(d) the ;easons for delay in com-
pleting the building?

THE MINISTER OF COMMUNICA-
TIONS (SHRI GEORGE FERNAN-
DES): (a) and (b). The foundation
stone for a Post Office building at
Sewagram was laid by Shri H. N.
Bahugunu, the then Minister of Com-
munications, on 4th August, 1973.

(c) The building is likely to be
completed by the end of March, 1978.

(d) The Secretary of the Sewagran
Ashram had offered the land for con-
struction of the P.O. buildings. But,
later on it was learnt that transfer of
land to the P&T Department could
not take place without a “no objec-
tion certificate” from the Charity-
Commiwloner, Bombay. The various
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formalities for the transfer of land
were completed and possession of
land was taken over only in February,
1977.
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Help gought by Sri Lanka

571. SHRI OM PRAKASH TYAGL
Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Government of Sri
Lanka has sought help to check ir-
surgent activities; and .





